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[Shri Bhupesh Gupta]

not disturb him deliberately. What is
the point he is making by reading
such a long statement? If the inten-
tion is that the Members shouid be
given an opportunity to seek clarifi-
cations, obviously it is not pussible
specially on a subject of this kind.
Immediately after 5 long statement
ig read out, one can ask clarifications.
That purpose is not served. If it is
meaat to be publivised through Par-
liament, it is not necessary to read it
cut. Sir, in such a matter, I ask the
Minister to consider. as to how they
can save time and at the same time
help the Members. For instance, if
cories of the statement, at least some
are given in advance, we can have
a look at it and then ask questions
immediately. What he has resad out,
has he followed himself? Can he put
questions to himself? He cannot.
Somebody has written out the state-
ment, He must have read it in the
morning, ang like a school-boy, the
hon. Minister has read it out very
loyally., But not a word has been
understood.

THE MINISTER OF THE STATE
IN THE MINISTRY OF LABOUR
ANDI PARLIAMENTARY AFFAIRS
(DR. RAM KRIPAL SINHA): Sir,
the hon. Member wants to save time.
1 think with his co-operation, the
House can save much more time.

SHR1 BHUPESH GUPTA: Don't be
smart like that. All 1 say is, if you
think you should read a statement, I
have no objection. But then on such
matters some time should be set apart
for seeking clarifications or for mak-
ing observations. Otherwise what
does it mean? One-sided Government
propaganda goes on. Ang tomorrow
if you are not ip g position to ask
questions, it may create the impres-
sion as if we are all satisfied with this
statement, Nothing of the kind, per-
haps. The Education Policy statement
has been made. That is another poli-
cy statement. This is also an impor-
tant policy statement. All T will sug-
gest is that whenever such policy
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statements are made, time should be
set apurt for the Members to express
their opinion, to give tieir views and
seek clarifications on the policy state-
ment. Ang this should be made a
routine. Just as the making of the
statement is allowed, similarly Mem-
berg on this side and on that side also
should not be debarred from asking
questions. This 1is all I would ask.
You have read it out. I tried to hear
it. But for the life of me, I could not
understand it. He must be very clear.
Besides, it is a technical subject.

SHRI VISWANATHA MENON (Ke-
rala): Sir I endorse his opinion.
4

PROF. N. G. RANGA (Andhra
Pradesh): Mr. Deputy Chairman,
Sir, that used ty be the practice in
the past. In the first Rajyg Sabha,
you know it used tg be the practice.
In the Lok Sabha, I would be sur-
prised if it does not continue to be
the practice even now, but it usa=d to
be the practice till 1971. Whenever
such an important document comas to
be laid on the Table of the House
announcing Government policy, not
only the leaders of the parties but
also ether important Members who
take a special interest in those sub-
jects are given an opportunity of
asking for elucidation and expressing
their views also.

MR DEPUTY CHAIRMAN: Now,
further discussion on the Finance
Bill, 1979 Shri Ram Lakhan Prasad
Gupta.

\

THE FINANCE BILL, 1979-—contd.

St wwwEw saw o (faEre) oS-
Aumafa wEET, W FT AT 9. . .

st werew wa (fag) @ STewmfy
TR AT OF AT WE WET 31 6F
W HaT ¥ A% A oywem & ¢ wfa-
ATEE HT FE wIET AAy agi wer Sy
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THE MINISTER OF STATE IN
THE MINISTRY OF LABOUR AND

PARLIAMENTARY AFFAIRS (DR.
RAM KRIPAL SINHA): Sir, there
are five Ministers here and if he
thinks. .. (Interruptions)

A d@mew wea ¢ AW fshe WA
AT |

DR. RAM KRIPAL SINHA: This
question has been raised in the
House. ... (Interruptions)

1974-75 & gfew
Y {71 w0 AR

¥ ot

agr 9T TH T qgT A1 AF W A4
Fratrra s wr . . . ( Interruptions)
# w1z ®T @G . . . ([nterruptions)

fawst % A (=t wwemfa fGEwh)
g At FE @R P AN E . . . ( Interruprions
off TAFER gAR TA: WO FIAT

g5 @ .. (Inrerruprions)
N waamfa fEaw - zas fed s}
T R

= wEEd g@E T § O T T8
@l g W s A€ g @ awar & W9
I9 §T F¥ SfFM w1 wma g dfEa
§ a S g oag fRea wen & fF
SEET W ar g mdr & .. ( Tncer-
rup:ions ) HF TS AT FGAT g1 A T
FCE EL IS 4 § ug famr g
303 RS—8
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“But in 1974 Mrs. Gandhi was
still making speeches about the
ever present danger of subversion
by the CIA whilst I was meeting
with the relevant Indian officials
about our common interests in Chi-
na. In. New Delhi I had pressed
the Embassy to go back over the
whole of the quarter century in
Indig to establish just what we had
been up to. In the end I was satis-
fied we had been up to very little.
We had twice, but only twice, in-
terfered in Indiap politics ty the
extent of providing money to a
political party. Both times this was
done in the face of a prospective
Communist victory in a State elec-
tion once in Kerala and once in
West Bengal where Calcutty is lo-
cated. Both times the money was
given ty the Congress Party which
had asked for it, Once it was given
to Mrs. Gandhi herself who was
then a party official.”

syawats wEw, @ Fewd 2 TEw
7g Aam gar & & ot aw dromrEous
® G I IAT 9 gAT & Ig 7 gEd
&t Hromi§oUo FEFAT ART &1 Y IE
aﬁwa?gr%fm&qﬁwwﬁﬁhgah
g & T 4% F! A9 W & | SeNATIfa
7ERd, $AE faw v @M & qua | 9y
w&z Fgar g f& sar ardt F qewe 9w ¥
ol § a9 ¥ ;g & sar wifew  gred
# gER gHr & #R gT AN 9%, g TR
gue gAr & @ wifs &1 @fg &% av §
.« .( (Intérruptions) )iy IR FY
afg # T 3-9 yhwa G, sArnfE
FaRA W T 8 wfoww, famg SWwRA @
gL 12-9 gfama T™°7 SR TF dHe &
S@RT I 4 ;Y awr afg g 1 W WA
Y ofthafs 2 she =t sremr & 8 =@
wog o &1 o§EaA w7 g0 T SN
F WA THH dga TR AT WM W@ W F
fodr 9% Wy HRRT F AM AR AAC
| F ST AW 99 ath grEAT Sl
g1 T AT 9Rl ¥ sdwwA AAweEr  #@
3N q¥ S grfee |, § 9§ agar g

Wit ot
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[« wawta" sgrm TE]

“Taxation: The burdep of taxa-
tion today falls heavily on the com-
mon man because of the levy of a
number of excise duties and sales
tax on articles of mass consump-
tion. The incidence of indirect tax-
ation on the poorer sections has
increased many times since Inde-
pendence, The operation of sales
tax hag also led to malpractices
and harassment. The Janaty Party
considers it desirable to replace
gales tax with appropriate excise
duties coupled with a formula which
would ensure that the States derive
steadily increasing sharp from the
total collection thus maintaining
the element of elasticity that is
today being provided by sales tax.
The party works towards a restric-
tive tax policy and strongly en-
courages savings. As far as direct
taxation is concerned, it will raise
the minimum exemption limit for

income-tax to Rs. 10,000.”

FUS FT AT RN | 2600 HUT »qY FY
FEET FT g, A faega wE ® ag
grETgEr 7 419 & | 2600 FLS  wTAT
AT Rgh ¥ AET IedET 9 E 0 q€
g W  E 1 9%g FEW ar  dendad
U FL AT AT AGr & | Jow-ed@ AT

:ﬂz“rqaarvrfammrr gE mrr Tz et

HIS F F FA JeR-3FA, UFTI T
THEY | AT TS *T AUrE AG T/ 3
T I T TR @ ¥ oA ag A
& AT F G F | I A A S
FIEAT T T ST BB gHare &,
T E | E

[ RAJYA SABHA ]

Bill, 1979 228

zafay dew-daw &r S FAE QIR
& &, st g gmr &, gaET AT AT
AT AT AR, FLHTC AT F2H o AR )
gatr 2 fF e 9 AW gR 9T R O§,
TIR] TR ATANE F1E FEW AE ST AT §
A 59 a9 # F® AL T T R |

Wa&rwmmwm% 75 98d
¥ F27 F a9 gAT o7 @ vFFerA fafae
mmé‘m‘%%l TR 9UF FEgE Y aﬁmw
& gy A sﬁﬂrﬁrﬁmﬁwg% z
T A &1 wgr o § i fae aw i?
FOHR G=dT § 98 & & 9T Wr g ag
oTfus @UiET 1978~79 F1 5 68 § I
2dw 8. 25 1 fgws aul § awet & wreAAl
{ AT AT aF 7F-F FT o0 A @
g e &% af & OF aF afeRr gRew S &1
a"rmaﬁ’(rr*mﬂarfaaﬁ%fm

Fﬁfr€|
mm%azﬁ#w% &ﬁiﬁ%tﬁ‘t?’(ﬁsm'?%
F SO Afg THEA-EW oW W g IER
fom s § 1 i g w2, faw,
I8 i1 U% A8 4 Afew AT A E AT THA-
i3 &9 9= g

gafm o TEREIT & SR R TF

WG g F FA AN AT AT A1 A
Emﬂmt@rﬁamqrwmrml
% a2 IR a9 | R #ie Itwfae
wrEatan R ¥ fen o xT B 1355 QS
T HT ATEEE & W AR AT 349 655
FOT T T § HX @i 6 ofswme &0
& AR g, IaRT A Zrdie W g 9Nt
# 7,750 ®F TWH W g 1 T AqUA A
Y @y gu wg st e@ar grm fF o mrfae
F1E EqWA AT TF qgAr g F ) TEd
AT TA T A AFA & | & AT AT
T F9 TF WAAM qIE 7 ag & HF
TR FE Tl e A Ol 9 A
s g% o, 9mA ot I & faww F ago
5 Fgl § | 99 UAGeAE TER-3E &
famg & St wmT oW ¥ fF fEw
@ tiigea R A-giET
&1 faareT gw 9wt A agr dww € o
TG I9 aF AT FE e ey fEar g
Tg FET A G HT TA AW FT g WA
EAT 1§ FATX &% WA geedl 7 Ferte
fFaml £ 7g7 Ugg faw & e e

T 80 Si!ﬁﬂl?f da 3@ ..
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g fearel #Y 7T ¥ T W Y, 4g FEA
# faw & 1 dFX & qiaur § wiearwarw &
gfaay &, o9% fao S 7 gigwr & ar
S § IV &9 a9 fEaa gfwa e
€| a@gd #1 #4 § O F:W g\ & &
AN JEET I S Aer A 9 @|T g
T a3 af<sfers ST 8, 97 397 570 =
faar AT 2, 3 fenw & 1500 F9E <o
7T e dw1 § fam & s ofwm #
far & 1 1500 FO= F 1200 T %o
ITHIE A o FT 2, W1 AEA-EA FE
g o1 fom & w240 F9T AifaAw SR
T W7 ATE 60 FITT To AIAH AIH W
mfews Fara Tw &1 f@m oy & 4 osEY
THATRE AYF 197679 & I3 10 F IO
faar &

“§T 7 aTAT & ATeE TA) gEATTE H
& wfw, gfo =m & @ 7 =faw
MITEFAT £ T &1 97T & 1 s WA
foFr 57 A% & =mw F7 wlaFC wrT
I P T AT AT & ST HARIE
ofgs g 2 oA B AR Ame
frardl &1 oqfea &51 & foa A
W FT AN AT 3 49T 37 wlaga 2,
g FT FT F a7 50 vfAaA fear v
rfgT |

ag TeTifas 773 7 &, THE FUX AYEIC AT
e & &g FEAT §

THT ITEATTT WEIRY, IW AWe ¥ AR
oY i & gt & 97 qeg Y waw Wi 5
g% wfas sy fasrn =rfEe, oo & wfus
fysry =fgw, & & v €@ & #T & 59
ufys faear aifar | oy ow @9 e
@y a1 1978-79 7 W@t 7% Zrew fedey-
T ®T 40 WAWH fEar AT 4y O F5,
1979-80 ® I =y F¢ 37 afgew FT oo
AT LAY WT wEH A % § A E,
wrars g, fa zi famar snfem 93 998 wawg
P % 7 owa & A @A g, famw w, e
ol & gFIas frwsr 297 &, a8 S
oW WY W 97 F AN &9 & AL ggar
g JaF ®E A T AFAET R 5 -
are fagik #7 qe% & "= gor | AT
ITE ME , FI & =T WAl 4 w0 fF
AT awafam £, 3aw wifeas § 9
grafadg fEEr & 9 €1 7 wrw fagre
FT AUNT 250 FI07 &7 AT AFAE  ITAAl
qeAT @ | Wy fame & AT @ g, 3%
=t &, &A1, =AY, AT, g, SRy gT s
fage @ =1 2rr g, afew gl b
& 2T WwR a7 8, IAEY AN & Hew I
TR T HT S, IHE TUAET A G
2w, gafanr & off WO T AT WiEgA
FT AFAT fA FFIAT AT F WRL HHIAE
Fh B A QAT AAE0 & @7 ATREET Y,
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SETFHEAT g, T3 98 #ravs § 5 gae
&= mfem o € M AfET 1 s§ W
fagie A faafrara At gad =t a7 vy
8 fomd &= wifen arge &, 97 79 & wife-
¥ Al & g #X fagre 7w wfgg

Sogwfy wgiRg, & Tgr 9% YRS
% fawa 7 @ T agw g€ & 1 aga
FEIAT T TEET JgT X W 75§ fw
TEIR FIWG AFATT I WA AT
ag fagar Y o &, &, 7T 958
T AR ST #T Frag feqT & aTg wEan
AT, @R, 7 ATd D91 Fr Free qga e
TN FAT T E | @ e A PrET wq@v
1973 # 1570 ®oHifew ufy =7 4, 1978
# 2230 %o g WAT, 1979 { g 3400 ¥O
afs difer o= 21 o & wifeT T Fwa
FT 3L ZH AGT g § A A 5—6 Ful
q g ¥ wfus Fad @7 oo 1 a7y %
TSSr IMY AE § WX ¥W 9% & W FEa
QA EH T g7 A e 7 g TEY
I THA € | I8 AE T FEe o 99 quA
TEEFT AT AT 37 79T 37 70 50 49 wfq
AfzF eaarwmar dR wfrag W & 64 %o
90 qur afa AfeF =7 | gy wgwaER #
T WSl wT &, 98 1100 To Wi A
fomr @r g

4 PM.

73

q

f3a

Jygwiafa aged, Taddz o gfem &
Fw fear F 160 ¥ 190 ¥OF qfq AF
qATq FT AT qTAT § | TEIFIO AT AT
TAY-q9F O AT & 1 W07 wumnd § 6 ag
safadiier faqre & d@fes § #9 @ g
f& foq ama &1 UEEFw w7 fear 3g &
TN AAHTT 97T qEI7 % a8 A 160 FUE
g 190 #< w7 F9 qgdgz wrw gfean &7
T1ET AT NTAT & |

gdr gvg AEEd oifadr @ oaga sanar
FEdW &, AFIL FET W4T & | IqEIW &
fom e wAfefeEdr @@ &1 400 0=
wqgr oAfq 9% a9 & ¥ 93§ Z 1 e
favefy T 7 1 40 ufqwa fassft 10 & =t
ST § ) T8 ITUIE A USUF W @ X
26 FAAITAT €7 TFAT g8 & TAdr W
wifer ¢ | g F@y omar € 5 oS @z am
% az dfaaT 7 Odv g, fas =qd orardw
#1 A 2 1 9T § wAwasq arg fEw A
T g3 ? sadRz A 3femn sy & e
7 FFAY TXg TFAIT ISTAT 984T & 1V 3@ AG
THI FT g9 Bl AATSIT W E 1 TW S
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(& TR gq@ ]

It H M grAitrmad 7 99 68, IUITH 8. 24

9w T E —

RSl g9 F IMA &9 AW &

w4 favmea 7 @A gu 39 & &7
gt WIS H1 QY F FT IA A
mﬁaﬁ'nmp'{rawaiﬂ"r
qETT SATH, ATAF AgEar  JaT T
=g wfs & F€1 X FOE 5@ A @
fawrafun sat & Fom Ioe ar ECDEKE i
qq w1 Ffed wA@ gEr g 1 genlE
mwﬁ-mmam:rrgznas FT agw%
@ 9t =7 @ & for wEr w98 §€d
a1 @ fev w1 A%l ¢ fw ww w4
FEF i FT FAT TEAT § ) TA-
ferq w1ea Taie aﬁr awﬁ:ra sfafran T
PICHEL S z‘r ggar g "

[The Vice-Chairman (Shri »snyam
Lal Yadav in the Chair]

ITUWIEET HEIET, TA FT gHE I9 F
A v 21z 0 @Y FW W F ATH
o | %?mfmmﬁwz’mu

g9 % TE, ITAWILAY AT, &g T fF
AR qgT SewrEA 9gd wfaw g ¥ 1 125
fafags 24 wer G g 77-78 @ WR
78-79, wﬁsaﬁrmmmﬁ TTAT
msﬁ'(ma qrawE I Y Iy § fn
IQER 4@, G A | W TG0 qF &
CiciE U S E v A |
% weiTe, fmaag e W« o
rns &1 g (At #3 ) 03wy, Surere wEey
1 3 "R gATY. 3 & foo qatea 87w
620 fafaaa srefadi & fau 125 fafeaw ea
weet gty @ 7 gz q@iw Ay & 1 ¥@ fag
g faf & 7@ Zmr afan ; 9w T
# usArwa &1 g Srfgw 5 gw fFw aw
& =A4 Ted T AGAT HvEvEr ¥ o0 sedwrer
Feawd € ) Jo fF FErag g—-

“Water, water everywnere bit
not a drop to drink.”

I 9 ¥ FI S AFAT & —

Grain, grain everywhere but not a
grain to eat.

o FTex ® fAv @Y 4% W w9 4 oy &
Fhifs gfm ¥ A< Wi agd saTar e
AT §, A 99 A1 TR, S @y a
&1 gT & 9% @wNT ad) @ AEw F o
;A qga W T W AWM R owex § forw

o §o7 AgY 8, @1 3T Tk F1 @i AE
FFT | WAL FW A2 Fg T AQE A A
fe 125 fafeae 27 oo Gar gon & Sv g9
TR @ FT qTAF AET AW | WY 9gd
6 AT g 9y g 7 fAm o adr faaar
1 #H S9 T QW AT ENN ¢ Uk FTT
ANMEFC E | 79 OF F F W 29 G
Adrpae g SrawTC & | AT A g
Fzoiisuz 7 anewwmﬂzaavr?é‘fmﬁr
agaﬁmaﬁ'r qrE A1A q) OTHES FATHAET
. A eiAy I TE FW FIETEAZ &
ST 1 T A AT TF B Tl Bl FHAI
HRTEA &1 IR A T@ wT HWv I¥ fAEig
7 F gW AR TG 1 AFA | TH  q7 oY
wAIfAF 7 8§ 99 66 9T 9UW 817 A
FR o g “mafy 3@ faen w1 mgsmEen
R wfa F1 AT FE AT ARAT & T
Y AT FT ATATCAT |EET R T A
# & INF FfEMw A gwr | Sar
f& agd qmenm wn § wwfer @@ & Ao
§ et afg w@rgd & o I i
% wiwe g g Gm & o fafeaa
W # 9 9Fe F@ g fF fow & ¥ &
i'lgﬁwﬁarﬁ!ﬁaﬁ"tﬁmaa@a frsr
WY & #EHT A AT at & sfg A @
g

a1 f&7 JTewrena qET, T § qUC AH
FTERT | €T M a|l YW w T F a4
Fgm A # FE WMIT FW  WAA AT
QI A qAAT gat wER 4 & g @rdy
art-ﬁﬂagwmawn"swg(hm FAH FY
MRA et & g9 T A a1 AdgT wEr

§ |

*SHRI E. R. KRISHNAN (Tamil
Nadu) : Mr. Vice-Chairman, I would
like to express my opinion on the
Finance Bill, 1979.

Generally, it is a geod bill, but it
also creates difference of opinion on
some points.

We had purchased securities worth
770 million dollars from U.S.A, ™ut
it is said, that profit out of the secu-
rities would be very meagre. There-
fore, I cannot but lodge my protest
against purchase of these securities.
It has also been reported that our
government made an investment of

*English translation of the origi-
nal speech in Tamil,
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330 million dollars in the Commer-
cial Banks in U.S.A.; May 1 know
the amount of interest that we are
going to get thereon? How can our
economy prosper, if we get less in-
terest or no interest from the invest-
ment?

When Janata  Government  pre-
sented its first budget there was a
deficit of Rs 214 crores, it may be
seen from the present budget that the
deficit has increased to Rs. 1,403
crores, in spite of new taxes to the
tune of about Rs, 900 crores. There
is so much propaganda about increase
in production; yet we go on import-
ing the essential commodities. A sum
of Rs. 12,800 crores has been invest-
ed in the public undertakings; yet we
get no profit from many of these un-
dertakings. There is no point in mere-
ly accusing the undertakings; we have
to fix the responsibility on the admi-
nistration, which is so inefficient. We
may also attribute this situation to
the vague Government policy, which
is not in the interest of the prospe-
rity of public undertakings. 1 am
afraid, if we go on the same way,
there would be no profit at all from
all public undertakings. Our aim
should be for running the undertak-
ings profitability; otherwise it would
be a big crime committed against
our plans and the country.

I would like ty draw the attention
of the Finance Minister to the cartoon
by Shri R. K. Laxman in today’s
Times of Indig which indicates the
utter failure of the Janata Govern-
ment in the public undertakings start-
ed by previous government in regard
to which the Janata Government is
indulging in politics. Although we
have enough foreign exchange re-
sources available, they are not utilis~
ed as they should be. They are being
used only for importing edible oils,
steel, coking coal ete. They are not
being used under a phased programme
for development of plant and machi-
nery, procurement of technical know-
how etc. In other words, the reserves
are being used to help the foreign
countries.
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Government has increased the rate
of taxation saying that it is required
in the interest of the nation, But, we
can see the increase in day-to-day
non-developmental expenditure. It
is strange that even the circulars ad-
vocating economy are confined only
to the expenditure on carbon paper,
telephone charges and papey ete.
There is no good scheme proposed to
curb the non-developmental expen-
ses, There is no doubt that we may
save crores of rupees, if we put res-
triction opn loss in public undertak-
ings, travelling allowance Bills ot
officers, trips of our ministers to for-
eign countries. I feel that the ruling
party has no inclination nor interest
in running the government offices effi-
ciently.

It was suggested that big lang lords
could be taxed heavily; but the sug-
gestion was rejected saying that it
was a state subject. We may see in
the statement of the sixth five year
plan also similar suggestion for im-
proving our economic condition but
no action has been taken so far on
that suggestion. I would like to know
as to why this suggéstion cannot be
discussed with the Chief Ministers of
all states.

It seems that black money rules
everywhere, even at the Cabinet level
there seems pno ‘Purity’ at all. We
need sincere and honest persons to
control it; but where are they? It is
very difficult to find them out. 1t is
absolutely necessary that we should
unearty the black money and use it
for the development of our country.
We go on preaching that there should
be ng dealing in black money; but it
thrives in its own way. We should
use our intelligence now and engage
ourselves in having good projects
after unearthing the black money.

I may say, the increase in taxation
becomes counter-productive. There
should be “less tax, more collection”.
More taxation leads to evasion and
black-money. Not only the tax should
be to be reduced, but we should also
see that it get collected. There are
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[Shri E. R. Krishnan]

many Dprofessionals say—merchants,
hotel owmers, doctors, vakils, the
owners of scooter and car work-
shops—who earn every month—bet-
ween Rs. 3,000 to 4.000. They never
give correct accounts and are not
paying the correct amount of tax.
We should catch them, then only our
government will become truly demo-
cratic,. There are so many power de-
legateqd to our government; if it does
not collect the taxes properly, it
paves the way for corruption.

I feel, levying the additional sur-
charge on income-tax is not a pro-
gressive scheme, it would create only
problems to the middle-class people.
Similarly, the reduction in rebate on
savings in the provident fund, life
insurance ete. is alsg not good. It
would not encourage the savings re-
quired for development of our nation;
it would be 5 hurdle to our progress.

Since the old rate of taxation has
been good, 1 reiterate that the same
may be re-introduced insteag of the
present rate of taxation sy as to avoid
the problems of middle class people. 1
would like to warn the government
that by more taxation, they should
not discourage the savings which are
essential for the growth of our econo-
my.

I would request Sir. for increas-
ing the limit for wealth tax {from
Rs. 1 lakh to 2 lakh; I mean that
wealth-tax should be levied only
above Rs, 2 lakh.

Government should at once take
necessary steps to collect the income-
tax arregr: of about Rs. 1,100 crores.

It is said that there are about 3,000
companies and individuals paying 80
per cent of Income-tax. I feel the tax-
ation in the current budget would
benefit only them and thus put the
crores of people into suffering: it is
not good; it is not correct.

It is alto said that there is a paral-
lel govertitnent being rup by some in-
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dividuals possessing about Rs. 20,000
crore. The experts in our Indian eco-
nomy have discovered this fact.

Similarly, the Report of Reserve
Bank of India for the last year point-
ed out that the inflation in our coun-
try has increased to 19.4 per cent in
1977-78 from 16.6 per cent in 1976-77.
It was also stated that Public Under-
takings did not function propertly.

We may seg that the production of
steel has beep reduced: there has
been power-crisis. The Central Gov-
ernment may be aware that oroduc-
tion has fallen in West-Bengal, Bihar
ang Tamil Nadu etc. due to power-
crisis,

To avoig such a crisis, Tamil Nadu
Government had forwarded some
plans on power-generating projects
for the approval of the central gov-
ernment, But no permission has been
accorded so far. Because of this the
crisis continues in Tamil Nadu. I
request, Sir, that the proposed Ther-
mal/Hydro Power Projects should be
implemented. The demang for power
has beep increasing, the developrnent
of any industry depends on power. I
feel, it is a challenge to be met by the
Central Government. I feel, these are
the grounds as 1 specified earlier, for
abnormal rise in prices—on ap ave-
rage at about 25 per cent of all com-
modities for the last two months. The
poor men middle class people have
been put in 5 grave situation

The wrong economic policy adopt-
ed by the present government has
caused the dearness.

May 1 ask the Minister, Sir, when
the sovereign is sold at Rs. 750, how,
I may respectfully submit, the poor
people arg now unable to purchase
even Mangala-Sutra in gold. I would
like to submit that the Finance Min-
ister should sake other Ministers into
his confidence before ho prepares the
Annual Budget: had he done so, the
condition woulq not have worsened.
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The Hon'ble Prime Minister Shri
Morarji Desai had proclaimed when
hg assumed the charge that he would
eradicate unemployment within ten
years. Now two years have passed.
The people in India would like to
know from him as to how many thou-
sands of persons have got smploy-
ment?

Since there is ng unanimity among
ministers, and the ministers do not
discuss important problems mutually
we are unable to get even kerosene,
diesel, coal cooking gas baby food
and some partigqular .medicines at
reasonable price. How is this gov-
ernment going to face the crisis,

The duty levied on kerosene would
definitely affect the poor people. It
is not small increase in price of ke-
rosene as advocated by the Finance
Minister., The increase is too much.
The merchants are there to deceive
the public in the name of incrcased
taxes. I request Sir, for scrapping
the duty on kerosene. The conces-
sions announced on fertilizerg have
bentfited only the big land lords, it
would not give any benefit tg middle
farmers or farmers with small hold-
ings. If it benefited them also, I
woulg be ready to welcome the con-
cession,

The hon. Minister Mr. Satish Agra-
wal reportedly told 5 seminar in New
Delhi—‘‘the share of tax revenues
both Central and State in Financing
the sixth plan, 'will aggregate Rs.
25,890 crores. Of this 13,000 crores are
to be secured through additional tax-
ation imposed during the period of
plan.” May I ask him where from he
is going to get the additional tax-
ation? Will not this type of taxation
break the backbone of poor people?

According to the existing provision
the states get the necessary financial
resources through the sales tax. Now,
the Central Government has intro-
duced additional excise duty on some
articles—mainly, tobacco, cotton, sugar
ete. and give share to the State gov-
ernments. .
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By this method the state Zovern-
ments are losing their share of tax-
ation. It is needless to say that the
state governments have direct link
with taieir own development pros-
pects, It is therefore necessary that
they are properly financed. The
amount equivalent to saleg tax on
those goods—whereon the additional
excise duty is levied by the Central
Government should be given to them.

The Central Government gives less
share of earnings from Railway-tra-
vellers fare. Now the collection has
been increased; and hence the share
to the state government should also
be increased otherwise it would be
a loss to the state governments. The
share should be based on the earn-
ings from the Railway-travellers fare.

State governments get g share in
the collection of income-tax; but no
share is being given to them on the
collection of surcharge and corporate-
tax; those also are connected with
income-tax. Why the Central Gov-~
ernment refuses to give 3 share out of
those collections? I feel, it is narrow
mindedness. Because of these grounds,
state governments have to present de-
ficit budgets. Now the time has come
to stop their cheating practice. I re~
quest that justice should be given to
the state governments.

It is said that the import duty on
life-saving drugs has been reduced
from 75 per cent to 25 per cent but
we should think, whether the people
at large will be benefited by this re-
duction. Government should he vigi-
lant that the multi-national compa-
nies do not take anvy undue advan-
tage because of this reduction.

Mr. Vice-Chairman, the garland
project for linking Ganga with Cau-
very has ‘been kept pending since
long; if that project is implemented
sincerely, I am sure, it would enhance
the production in agricultural sector
and help in flood control. 1

Our foreigp exchange reserves have
been increased by the remittances of
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our brothers settleq in foreign coun-
tries, Arg we extending any help to
them in return? I think, we are doing
nothing for them.

It has been reported Sir, that the
authorities in Planning Commission
are being pressurised by the hon'ble
Minister Mr. Charan Singh and others
to increase the support price of wheat
from Rs. 115 to Rs. 127 Qtl. after
the season; and from Rs 113 to
Rs. 121 in the middle of the season.

No Minister seems to have worried
about the support price for paddy.
Qur Tamil Nadu Government has re-
‘quested for the support price of Rs.
130 per Qtl. for paddy, but no action
has been taken on that request so
far. I think, the producers of hoth
wheat and paddy are farmers—then,
why is there partiality? Are there
separate policies for wheat and pad-
dy? That is the reason why we des-
cribe this type of treatment as an
imposition of the north on the south.
It would be a day-dream, if the Gov-
ernment thinks that it may cope up
with the deficit in the budget by in-
crease in taxation, T may point out,
Sir, there was no such economic situ-
ation as witnessed today, during the
period of emergency. On the findings
of Matheyw Commission, the emergen-
cy was imposed to improve economic
situation. The emergency was not
imposed to continue in the seat of
power by Smt. Indira Gandhi, or to
give official favours to the family
member of Smt. Indiry Gandhi. I
request thay the Ministers and the
Members of ruling Party need not
take it either as my opinion or the
opinion of my party. The view was
put forth by the Minister for Indus-
tries Mr. George Fernandes, while
speaking in Poona recently. The Hindi
daily ‘Nav Bharat Times’ published
an editorial, today, on his views. I
am referring, here to these points
only,

An honourable Janata Member who
spoke just now referred to the state-
ment of our President of Indig that
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50 per cent of our people are living
on the subsistence level. I am also
endorsing his views. ‘Times of India’
has today commented on the speech
of the Industries Minister Mr. George
Fernandes at Lucknow Press Club.
It has pointed out that Minister
has said that the present administra-
tion planned to pleaseg just 200 fami-
lies; it has been oriented in that way.
I would like to draw the attention
of the Finance Minister to his state-
ments. When the Minister for Indus-
tries in Janata Government express-
ed such view, I would like to know,
Sir, as to how are the poor people
and middle class peoply going to be
benefiteg by this Finance Bill.

A Janata Member, who spoke ear-
lier to me accused great leaders of
our country—particularly Ex-Prime
Minister Smt. Indira Gandhi I feel
Very sorry.

Mr. Vice-Chairman, the leaders of
Janata Party had, then accused the
Congress Government that it had
mortgaged our Indian Economy to
U.S.S.R. But, now people say, that
Janata Government had mortgaged
Indian Economy to U.S.A. Otherwise,
was there any necessity for Ex-Am-
bassador Mr, Moynihan to make a re-
ference to an incident of the Con-
gress Party receiving money from
C.I.A. ten years back? It is not at all
a point for a discussion that whether
C.ILA. gave money or not. The ques-
tion involved is was it proper for one
country to interfere in the politics
of another country?

Let us presume that it had interfer-
ed then, but why should it come out
now after a lapse of ten years? Why
should the Minister for External Af-
fairs Mr. A. B. Vajpayee rush to
U.S.A. I am not accusing any Party.
I am interested that no one should
accuse the great leaders of our coun-
try, particularly the ex-Prime Min-
ister. I may also like to ask why this
book is not banned by our govern-
nment.
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May I also ask in return as to
what would be the reply if I refer
to the statement of Mr. Motilal Vohra
in M.P, Assembly that Prime Minis-
ter Shri Morarji Desai was given
Rs. 4 lakhs by C.I.A., it was given
through Vishwa Yuvak Canaro Trust
of which Mr. Morarji Desai was
Chairman once, Mr. Vohra has alse
stated that the matter has been pub-
lished in the book—“CI.A. Campus
Collection” written by Mr. William J.
Divine and Mr. Cliveland. It was also
stated in the book that not only Mr.
Morarji Desai but the present Labour
Minister Mr, Ravindra Verma and
Mr. Surendra Mohan, Mr. Ram Lal
Parikh both Janata M.Ps got the
money from C.LA.

1 feel both the books should be
banned in India as we should not ac-
cuse Mr. Morarji Desai also, No one
need accuse the other. I do not en-
dorse the view that we should talk
about everything from the platform
in the name of polities.

v

I may refer, now, to the statement
of our President in last month that
if we do not face the unemployment
problem bravely, there would be a
revolution here like in Iran. We will
have to prepare ourselveg to fight and
eradicate the problem, I feel, we
should not waste our time and energy
in gccusing w2 another, F hope, the
honourable Minister would look into
these problems pointed out by me.

Thank you.

SHRI SWAMI DINESH CHANDRA
(Rajasthan): Mr, Vice-Chairman, Sir,
I am thankful to you for giving me
an opportunity to participate in the
debate. The annual ritual of present-
ing the Budget was performed by the
hon, Minister of Finance on the 28th of
February perfunctorily. During the
debate on the general discussion of
the Budget, anger and anguish was
expresed by all sections of this House.
Many valuable suggestions were given
by the hon. Members for providing
reliet to the common man, but it
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seems that all those suggestions have
fallen on deaf ears. Sir, I may be
pardoned for saying that it is a
mockery of the very word ‘Budget’
to call these papers laid on the Table
of the House as the ‘Budget’. This
Budget is like an income-tax return

- fileg by a persons who does not want

to pay any tax. One has to console
oneself by saying that nothing better
was expected from this Government
of social and economic stagnation. Sir,
may 1 ask a simple question from Shri
Agarwal? Doeg this Budget kindle
a hope in the hearts of the poor
masses of this country wheo have been
living in social, economic and cultural
misery?

Sir, during the Budget speech, the
hon. Minister of Finance had said that
his proposals aim at reducing dispari-
ties. A very laudable idea indeed.
He is sure to succeed at the present
rate in more than 200 years. The
surest way found by this Government,
to reduce disparities is to shut one’s
eyes and turn one’s face from the
realities. Like the wise monkey, why
should not one refuse to see any evil.
See no evil and the evil will not be
there. Sir, I do not doubt the inten-
tions of the hon Minister of Finance.
He may be quite determined to achieve
his objective of reducing disparities,
but the hon, Prime Minister will not
allow him to do so. Any attempt to
reduce disparities is bound to cause
cracks in the policy of nurturing the
private sector—a pet policy of the hon.
Prime Minister. The hon. Prime
Minister is quite conscious that if dis-
parities are done away with, he cannot
remain in power even for a day. Re-
moval of disparities is possible only in
a socialist scciety and the hon. Prime
Minister, who is the first among
equals, detests socialism. I would like
to ask Shri Agarwal how he is going
to fulfil his commitment to the nation
that he has made about reducing dis-
parities. Sir, it is a figment of im-
agination fo say that the Budget aims
at reducing the disparities. Can any

Janata MUP. vouch that the Budget
proposals aim at reducing disparities?
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Have you anywhere in the Budget
attacked the private sector? You dare
~not attack the private sector. How
loag can you conceal the fact that your
party was on the brink ef disintegra-
tion when the matter of nationalising
TISCO came up for discussion? You
do not want to nationalise TISCO. You
do not want to nationalise textiles. You
do not want to nationalise the tobacco
companies. In fact you are in search
ot providing the monopoly capitalism
with new gvenues, new pastures and &
little bit of sport .so that they can
gain their 1gst prestige, Which mono-
poioy house is not indebted tc some
nationalised bank or the State financial
corporation or the Industrial Develop-
ment Bank (o the tune of 10, 20 30 or
even 50 crores of rupees? Do you
intend to reduce the income c¢f these
organisations in the private sector in
order to reduce disparties? Rest
assured, they are capable on doing
this by going the way of the Sahu
Jain controlleg Jaipur Udyog cement
factory, at Sawai Madhopur, After
Rs. 50 crores had gone down the drain,
a loan of Rs. 6 crores was again
granted, and the factory was again in
doldrums.

Sir, I want to ask the Hen. Finance
Minister: What measures has he sug-
gested to control the lending and in-
vestment by the public sector under-
takings like the LIC and the UTI?
How can the disparities be removed if
the policy of generous money-lending
by the Nationlised Banks to the sharks
in the private secter remains unabat-
ed. If the entire resources of the
nation are monopolised by a few
persons wherefrom will you find the
wherewithal sufficient to guarantee
two square meals a day to an average
Indian? What is Mr. Agarwal’s diffi-
culty in granting a loan of Rs. 10,000
to every peasant family owning land
hetween 5 to 20 bighans of land so that
he may buy four buffaloes or 10 cows?
This will provide subsidiary employ-
ment to the poer farmers and will
augment his income by a few hundred
rupees and will also ensure a smooth

[ RAJYA SABHA ]

Bill, 1979 244

supply of ghee and milk to the urban
and rural population at reasonable
rates. Reducing duty on the fert lizer
or any cother input will notl serve the
purpose. The need of the hour is to
creat new avenues of employment so

that the burden on land may be re-

+ duceq and to provide investment to the

pocr farmer and the village artisan.

Sir, T would like to ask the hon.
Minister of Finance: Why should he

not take steps ifo curb ever increasing

\production of the man-made fibre?

Thig will boost the price of cotton
grown by the poor farmer by increas-
ed Use of cotton in Textiles and will
save vast energy which may be utilised

for other usefu] purposes. No doubt,
many industria] empires like the
DCM will vanish, but this should not
cause any worry to the hon. Finance
Minister. He is expected to be more
concerned in augmenting the nation’s
resources rather than in the financial
growth of the monopoly houses.

Sir, the hon. M.nister of Finance
would have done a substantial good
turn to the Indian econemy had he
appointed a commission to go into
the working of the industrial units run
by the monopoly heouses to find out the
reasons for lheir indebtendness so
heavily. How is it that in spite of

- all facilities being accorded to them,

they are on the brink of getting insol-
vent? Practically every hig business
house is neck deep into debts and may
go bankrupt any moment. If  this
happens, it will be a great catastrophe
for the nationlised banks who have
granted loans to these parties. The
nationlised banks cannot also, by any
standards, be called solvent. If
Nationlised Banks nhave not appiied for
liquidation, it is not because of the
incomes earned by them, it is the
middle class deposits that provide
dialysis 1o these banks, whose k dneys
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have already stopped working

Sir, is there anything in the Budget
which may eradicate unemployment to
some extent? The hon. Prime Minister
fays that his Government will be able
to solve the problem of unemployment
within 10 years, For a famished
Ind an, ten years’ period is equivalent
to eternity. What does this Budget
promise to these 10 per cent of the
people who go without an  evening
meal daily? Lakhs and lakhs of people
in Bombay and Calcutta have been
sleeping on pavements all their lives,
procreating children to become beg-
gars. What hope does this Budget
create for them?

In each State housing is going on on
a vast scale. In my State, Rajasthan,
also housing is going on on a very
large scale, squandering millions of
rupees to house the urban gentry,
those occupying high pests in the Go-
vernment. Sir, in my State the Hous-
ing Board takes pride in telling
the people that they are able to con-
struct houses worth a lakh and a half
rupees in Rs. 80,000 only. My query
to them is for whom are you building
these houses? A persen who can spend
Rs. 80,000 is capable of taking care of
himself. Why worry about him? Why
not build gingle-room  tenements,
costing between Rs. 5.000 to Rs. 7.0007
Those who are needy have to be served
first.

Sir, there 1s activity all round. But
ihe questicn is, in whose interest? The
Janata Government may boast that
they have built very big hospitals. No
doubt, they have built very big hos-
pitals. But a poor man dare not visit
these hospitals. An ordinary prescrip-
tion would not cost less than Rs. 25.
Can he afford to spend twenty-five
rupees? Sir, this Government should
be ashamed of it self that it is not even
able 1o provide free medicines to an
average patient visiting a hospital.
Why can not the doctors see to it that
d.spensing is done in the hospitals?
And why can not this Gevernment see
to it that the doctors do pofc g;t’ as
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the chemists’ agents, giving prescrip-
tion after prescription? In essence,
the Indian economy as managed today
is the exploitation of the rural areas
so that the urban gentry, the urban
elite, may be well served. Nc Govern-
ment has right to govern unless it
guarantees every Indian his da.y
bread. There is no difficulty in giving
food to every citizen in this country,
who should have at least two sguare
meals every day. Whether you live
or perisp is z matter of liftle conse-
quence to him. Sir, permit me to
quote what Lenin said well-nigh €0
years ago. He said:

“The problem of feeding the poor
is very simple, We will take from
the rich and give it to the poor.
Workers get ration cards, and cards
get food.”

Sir, after the presentaticn of this
Budget, the economic situation in this
country has deteriorated to a con-
siderable extent, The life of the
common man has become miserable,
more dismal and disappointing. This
Budget bears a testimony to the fact
that this Gevernment has deteriorat-
ed morally, ideologically and politi-
cally. It may be any combination of
people, but it is writ large on the
horizon, that a Government which
spurns socialism will not be able to
remain in the saddle fer long

SHRI S. W. DHABE (Maharashtra):
Mr. Vice-Chairman  while piloting the
Finance Bill the Minister stated that
the Government has given certain con-
cessions, and he said, “If we have not
been able to accept some of the sug-
gestions pressing for a larger measure
of relief it is because either they are
in confict with the basic social and
economic cbhjectives envisaged in the
Budget or because they would involve
serious sacrifice of revenue.” That is
why the concessions demanded have
not been given. I feel this is an anfti-
people Budget, an anti-working class
Budget. Not only that. It has tried
to create a new type cf division: rural
people and urban people. When the
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Janata Party came to power their
mainfesto said that CDS would be
absolished, that bonus would be given
to all as it is a deferred wage. But
what do we find? A discrimination
is made against the working class in
imposing CDS and centinuing it. The
working class people have to pay
income-tax and in additiop compul-
sory deduction of CDS will take place.
And then, what is the rate of interest
they are paid? Mr. Satish Agarwal
knows banking. What rate of interest
do the employees get cn ther CDS
deposits? It is much less than the
banking rate. Indirectly this is
nothing but exploitation. What else
can it be? Not only that. The work-
ing class has been hit hard by the
levies on fuel and transport. And it
has been said many times that the
working class has been a privileged
class, their wages are high, and so on.
If a real study is made, even from 1950
up till new, you will see their real
wages have not gone up. Govern-
ment’s own survey will show that, the
erosion of actual wages. The value of
the rupee has gone down. The fixed
income group people, those who have
to depend upon essential commodities
and essential articles, if those people
do not remain satisfied, and if there is
no job satisfaction, whatever pelicy
the Government may have, whatever
documents the Government may pro-
duce, whatever speech Shri Charan
Singh may make saying that we are
having this strategy and that strategy,
all that is not going to succeed. The
Government will not succeed unless
they have got the willing cooperaticn
of the working class. When the Janata
Party came to power, hopes were
raised—and some of the Ministers
gave expression to it—that the ques-
tion of bonus wculd be solved and
bonus would be granted to all the
workers, the railway workers the
P&T workers, Defence workers etc.
The workers are restive. What is the
reason? There is going to be 2 strike
from 18th May by the ccal workers.
Ang the Bureau of Public Enterprise

@ .
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is behaving like a maharaja, that unless
they give clearance, no negotiation can
be finalised no secttiement can take
place, no guidelines could be formu-
iated. There are differences in this
matter beliween the Labour Ministry
and the Finance Mumistry. And even
after negotiations take place, it takes
years to implement the agreements. I
know of a case in Madras. Supervi-
sory staff agreement was sent to the
Bureau of Public Enterprises—from
the FPublic Corporation Management—
and it took one year already and it
is still pending with the Bureau of
Public Enterprises. If the Finance Mi-
nister really wants the coooperation
and confidence ©of the working class,
then the Bureau of Public Enterprise
must be abolished. At least you
should give it some proper guide-
lines. If you really want to come
to some agreement on the workers’
demands, its representatives must be
at the negotiation table along with
the representatives of the manage-
ment. The representatives of about
four lakh workers of Coal India
Limited have been negotiating  for
the last so many months. Still noth-
ing could be done because the man-
agement has no power. If you really
want the public sector undertakings
to succeed in this country—this ap-
plies to private sector also—the man-
agement on the spol. must hawe
power. But what I see is that the
role of the Bureau of Public Enter-
prise is becoming a stumbling Elock
in maintaining industrial peace.

Why should not bonus be given
to the workeérs? Government wants to
implement the Bhoothalingam Com-
mittee’s recommendations though the
working class has rejected them.
Ministry wants a nationai minimum
wage to be fixed. At what level?
The report is before a sub-committee
in the Finance Minstry. They want
the national minimum wage to be
fixed at Rs. 4 per day, not realising
that the minimum wage of even a
rural worker is mcre than Rs. 4 a
day in many of the States. The na-
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tional minimum wage should have
some relevance to the actual situa-

tion in the country. In this connec-
tion, I want to say that the Labour
Minisiry and Finance Ministry  are
fighting among themselves on the
question of guidelines for the BRureau
of Public Enterprise and its role.
They are always blaming the work-
ing class for the inter-union rivalry
which they say is responsible for lack
of industrial growih and  strikes.
Wherever it suits them, they blame
the working class, and the inter-
union rivalry. What ig the new demo-
cratic culture that hag come to this
country  after  Janata came into
power? A new democratic culture
is being evolved here. There is no
coordination between the  Railway
Ministry and the Energy Ministry.
The Energy Minister says thay so
much of coal is available with him,
but there are no wagons available
to lift the coal. The Railway Minis-
ter says that wagons are available,
but there ijs no coal to be transported.
The result was that about 300 pas-
senger trains were cancelled during
last year. Who is responsible for
this? Is this the way of running a
Government? This is a New democra-
cy which India has not seen in the
past. The Ministers are free to
campaign among people against their
own Government. The Ministers are
free to make any statement they like,
whether against their own Govern-
ment or their Party, The Chief Minis-
ters are free to set up  candidates
against the Party candidates. The
Government has lost all credibility
among the working class and wnecple.
In Hindi it is said;: CHALTI KA
NAAM GAADIL This is the type of
Government we have. They have no
direction, Unless democratic norms are
followed and unless the political sys-
tem ig strengthened, unless clean ad-
ministration is ensured and unless
corruption is eradicated, you will have
no credibility. If some growth rate
is to be achieved, at least your in-
ter-Ministeria: rivalry should be stop-
ped. The Steel Minister is {ighting
the Energy  Minister. The Energy
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Minister is fighting the Railwzy Mi-
nister. The Labour Minister is fight-
ing the Finance Minister. This is all
done openly. There is opep rift. I
would even suggest that instead of
laying any emphasis on the Budget
proposals, the Janata ieadership
should find some time to stop the
intra-Ministry rivalry which has be-
come a stumb’ing block in the prog-
ress of the couniry. I would like to
refer to paragraph 36 of the Finanrce
Minister’s speech wherein he has said
that the main. objective of the Budget
is eradication of poverty and unemp-
loyment. I quote:

¢ ...Thig calls for gy radical re-
structuring of the priorities in our
Plans. Agricultural and rural deve-
lopment have therefore been  as-
signeq the pride of place in our
Plans. But Government recognises
that the requisite degree or reori-
entation of development plans can
e achieved only over a period of
time ™

Therefore, Sir, the main objective
of this Budget is that the rural deve-
lopment has been given a pride of place
in our Plan. Sir, if you read the wholg
Budget, nothing is done in this direc-
tion. The main questiong have not
been touched at all so far as the rural
development is concerned, so far as
rural employment is concerned, as also
so far as land reformg are concerned.
Sir, it Is a curious phenomenon in our
country that the number of unemploy-
ed people is going up during every
Plan every time. In the First Five
Year plan, Sir no estimates were made
about the number of unemployed peo-
ple. In the Second Plan, during 1956-61,
there were 5.3 million unemployed peo-
ple, 2.8 million rural and 2.5 million
urban—it seems to be incorrect. In the
Third Plan, the figure is 9 millions. In
the Fourth Plan and in the Fifth Plan,
no estimates have been made. Sir, 1
am reading from {he Estimates Com-
mittee Report of April 1578. Efforts
are being made to collect some infor-
mation. At page 5 of this Report, it
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has been saig that in 1971, the rural
daily status employees was 14.21 mil-
lions, in 1978 it was 16.47 millions. and
in 1983 the figure will be 18.10 million.

Sir, this clearly  shows that un-
employment is going up.

As regards land reforms, the posi-
tion is still worse, The guidelines have
been issued. With regard to the re-
gulation of rent, security, of tenure
conferment of ownership, etc. ade-
quate steps have not been iaken {o
implement them, In a number of
States, even today there is no time-
limit after taking possession by small
farmers; the landlords can exercise

their right indefinitely for resumption
of land.

Not only that. It js a well-known
thing ang it has been said by a
number of committees that not a sin-
gle word for the rura} labour has
been said in the entire Budget. The
Budget is meant only for big kulaks
or big landlords who have got trac-
tors, who use fertilisers, wha have
money for investment. For them,
concessions are  given. My {riend
from Andhra has rightly said that
instead of giving concessions to the
extent of Rs. 400 crores. Tt could
have been used for a better vurpose
and a Welfare Fund for Labour
should have beeen created. Not even
basic amenities for the rural workers
have been provided. There are no
hospitals, no educational facilities
and other things which are necessary
to create an incentive for work or
training facilities. There have een
several studies in India and abread
which indicate that small farms are
more labour-intensive than large
ones.

If he has got his own land, he will
use {o the maximum extent his own
labour and the labour of the other
members of his family. Why sre not
the land ceiling legislations being
implemented? The reply givea by
the Prime Minister, when we met him
in a deputation, was that it is a
State subject and that he could not do
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anything. In thig connection, Sir,
it will be seen tha: a large number
"of lands are declared surplus.  The
estimated  surplus lands in India,
which is a rough estimate, are (8.80
:akh acres. The area declared sur-
plus, not taken possession of under
various ceiling laws is 44.98 lakh
acres, and the area taken possession
of is merely 23.70 lakh acres, and
the area distributed is restricted only
to 16 lakh acres. In this connection,
I may suggest that the Government
must under the Land Acquisition Act
acquire the land and distribute it
to the landless labour. These land
ceiling laws have failed miserably to
give any relief to the rural poor and
whatever the Finance Minister may
say, itnhe fact rernains that un'ess
there is the involvement of the real
producer of wealth, the rural poor,
in the rural development and agri-
cultural production, no effort of giv-
ing incentivesg to farmers is going to
succeed in our country. Therefore,
I would suggesi thatl the surplus land,
the land estimated surplus by the
Planning Commission and also given
in the Draft Plan, should be acquired
by the Government under the Land
Acquisition Act or under any other
legislation and freely distributed to
landless labourers and Harijans im-
mediately.

Sir, of the 16 lakh acres of land
distributed so far hardly one-third
has gone to the Scheduled Castes
and the Scheduled Tribes people.
There was a committee appointed by
the Government to review the prq—
gress of land reform measures in
different States and it submilted its
report on 9.11.1978. I would not
read the whole thing. The saliegt
features are that the ordinary judi-
cial gsystem is not provided for ad-
judication in some States and the
administrative officers ara appointed
to decide the land disputes. The
major recommendation jis that these
should be brought under the Ninth
Schedule to the Constitution. On the
other hand, the Orissa Government
has passed g legislation revising the
limits favouring the landlords.
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SHRI LAKSHMANA  MAHA-
PATRO (Orissa): Not passed; intro-
duceq in the Assembly.

SHRI S. W. DHABE: Secondly, Sir,
it has been suggested by that Com-
mittee thay the review  authority
under the ceiling laws should be
under the High Court jurisdiction and
not under administrative depariment.
Thirdly, Sir, it has been suggested by
them that in order to dispose of the
cases more Benches of the High
Courts should be established and more
judges appointed. Everybody knows
that in the Karnataka High Court
ten to fifteen thousand cases of writ
petitions are pending which are not
disposed of yet. Therefore, Sir, these
recommendations, which are very ra-
dical and important, made on 9.11.78
should be implemented. I suggest
that the Government should take
immediate steps for the implementa-
tion of these recommendations., Un-
less you give guidelines to the State
‘Governments, though it is a State sub-
ject in the State List, no radical
change is going to take place in the
rural scene.

So far as the working class is con-
cerned, any bias against the working
class or whose wages are going up,
is not goin® to help any Government
in our country. Even though the far-
merg may produce more, if industries
are not functioning or manufactur-
ing industries do not work, the rural
economy in our country will not col-
lapes. Sir, the trade union movement
in the world has made remarkable
progress contribution to the econo-
mic development.

The major third bank in West Ger-
many is run by the trade union. In
Israel, the second largest bank is run
bv the trade union and 15 per cent
of its investment is made in the na-
tional planning by the trade union
workerg and a record has been creat-
ed. If the working elass is given a
due share in the prosperity and the
Government is prepared fg agree 19
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workers' participation, I think the
trade unhion movemeni in the country

can be a great asset in the economic
development,

In the end, I would only ssy that
this Budget has satisfied none. It
has brought many aspects whicph are
not gomng to solve any problem. It
has got features which are going
against the national interest and ecco--
nomic interest.

Lasily. I would repeat that merely
Some excise concessions are not going
to make any radical change in our
economy or for bringing economic
revolution in the country. It re-
quires involvement of the people, in-
volvement of the working class, ru-
ral as well as urban, and, therefore.
I would ‘1ke to know as to what the
Government is going to do for the
rural labour and rural people anad
how their wages are going {o be rai-
sed and how they will have a secu-
rity of job. There also, we find many
people who are  educated and un-
empioyed. If it is not attended toc
immediately, the tall talk of rural
reforms and rural development ‘will
fall through.

Lasty, I would say that the diss-a:
lution of Goa Assembly was absolu-
tely undemocratic. An alternaiive
Government was possible. Seventeen
members were paraded before the
Governor. Instead of talking of de-
mocracy, they should practice demo-
cracy when the occasion arises.

With these words, Sir, 1 would say
that the Budget is not helpful to the
country, it ig anti-working class and
anti-poor people.

SHRI ANANDA PATHAK (West
Bengal): Mr. Vice-Chairman, Sir, I
rise to participate in the discussion on
the Finance Bill. Sir, only a few days
back, we discussed the General Budget
and the same was returned from this
House with protest and criticism, not
only from the Opposition, but also

s - - e e
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from many of the Members of the
Janata Party. Now, the Government

has come forward with the Finance
Bill,
Sir, the Budget was unprecedented

and unusual in the sense that it was
presenteq with imposition of new
taxation to the tune of Rs. 665 crores
and still leaving a deficit balance of
Rs. 1350 crores. We are now called
upon to consider the Finance Bill here
in this House which is to give effect
to the financial proposals of the
Central Government for the financial
year 1979-80. There is nothing new
in the Finance Bill nor has the Gov-
ernment come forward with any fresh
proposals to provide relief to the com-
mon people. 1 feel that after the
passage of the General Budget which
had very little scope to suggest any
major changes in the Finance Bill
The same practice is continuing. So
1 think it wise to concentrate our dis-
cussion on the financial position of the
Government instead of quoting series
of figures here and there. In my
opinjon, in all fairness, the Budget and
the Finance Bill should be brought
together and finalised together even
if a little more time is required for that

pugpose.

Now, coming to the Finance Bill
which empowers the Government to
give effect tp the Budget proposals, I
would emphatically say that it has got
nothing new wang it has provided no
relief to the common people who are
groaning under the heavy pressure of
taxation. Sir, from this, you can
easily visualise thay more difficult
days and more sufferings are ghead for
the commop people and $he Govern-
ment js determinedly preparing to
impose new burden of indirect taxa-
tion on the shoulders of the common
peopl: and the poor people. Sir, you
can easily understand this prediction
from the targets of additional taxation
for the next five years which has been
fixed at Rs. 7750 crores. During last
year also, there was a deficit Budget
and we were told that the new Gov-
ernment had no time and scope to look
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into the financial position of the

country and to bring about a redical

change in the financial activities, as
has been promised in the election
manifesto of the Janaty Party. This
was understandabls because they had
come to power only two vears ago.
But this year, they had sufficient time
and they had full control over the
helm of affairs. But even then, they
have come forward with the same dis-
astrous Budget proposals. Why? We
need not go far to find out the reasons.
Sir, the Janata Party is following the
same path, as hags been the case with
its predecessors during the last 30
years, They are following the same
capitalist path of jevelopment which
has now become outmoded, crisis-
ridden and out of tune and we cannot
expect anything better from the
Janata Government which is repre-
senting the same class, the class of
big monopolists, capitalists and land-
lords. Sir, the Janata Government has
no clear-cut policy, no direction and
no vision. Your policy is a bankrupt
policy. Your philosophy is a bankrupt
philosophy. Your concept of mixed
economy has no place in the context
of the presént era of socialistic trans-
formation. Mr, Minister, your Gov-
ernment hag no control over the
economy. You are bound to act
according to the dictates and the in-
terests of the class which you are
representing today. We know that
this process will continue till a radical
change, a change which will bring
about social transformation of the
societv from capitalism to socialism,
is ushered in, in our country. Other-
wise, this process will continue. You
are talking about narrowing down the
disparity between the haves and the
have-nots and that you will reduce it
from the present ratio of 1:20 to 1:10.
But the entire Budget proposals have
further widened this gap. You talk
about self-reliance. In practice, you
are making the countrv jncreasingly
dependent on foreign countries and
on multi-nationals. You have entered

into collaboration agreements with
foreign countries and with the multi-

nationals. During {he last two years
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of the Janata Government, as many
as 300 collaboration agreements have
been entered into. You have allowed
these people to plunder our people,
plunder our country and squeeze our
people. You do not dare to impose a
ban or a moratorium on the expatria-
tion of wealth to foreign countries.
Your policy hag landed the country on
the verge of pauperisation, The
foreign trade deficit has crossed the
figure of Rs. 1,000 crores. Despite your
tall claims, you have not peen able to
remove Or evep reduce the limitation
of foreign ownership and their grip
gver our economy. You have given
up the idea of nationalisation of key
land major industries causing help-
lessness, stagnation, manipulation and
plundering of our economy by the big
monopolists. When constructive
-suggestions fcr the nationalisation of
all the foreign and big indigenous
monopoly houses and companies, big
plantations, jute, rubber, stee] and so
on, are made by the democratic-
minded people and parties, you brush
them aside with the oft-repeated
slogan ‘nationalisation is not the
‘panacea for all the jlls’. This exposes
-your class character.

The corporate sector is making un-
- precedented and fabuloug profits at
aothe cost of the weaker gections of
-the society and at the cost of the
ccountry. But you do not touch them.
:fInstead, you are encouraging them
-with concessions, one after another.
The Janata Party had declared that
it would adopt the principle of equa-
lity and prosperity for all. In prac-
tice, there is wide gap between tihe
promise and performance.

From the day of .presentation of
Budget the prices of all the essential
commodities, like match boxes, soaps,
bidi, cigarettes, sugar, kerosene,
petrol, diesel, etc., which are required
for 'day to day life of the peonle, have
started soaring up. .

But the Government refuse to take
over the wholesale trade of these
commodities and distribute them
through the public distribution s:ii-'
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tem at the same fair price throughout
the country, Yesterday we discussed
this point and asked the Government
to take over the wholesale trade, but
they categorically refused to take
over the wholesale trade of these
essential commodities so as tg ensure
regular supply of these articles
through fair price shops, co-operitave
and other public distribution agen-
cies. Similarly, the price of cement,
coal, steel, iron, etc, has gone up, but
you have no check over it nor you
have political will to understand the
misery of the people,

When the Finance Minister present-
ed his budget, he proudly declared
that it was a kisan budget and rural-
oriented budget. But in practice what
do we find? We find that the rural
rich and kulaks are minting money,
yet they are not touched. The lion
share of the agricultural credit goes
to the better-off farmers. Whatever
concessions have been offered in the
budget, that too go to the better offs
who have their approach to the
highest level of the Government, who
can afforg to machanise cultivation.
But small, marginal and poor farmers
and agricultural labourers have been
cheated. They are exploiteq both the
ways, As purchaserg of industrial
goods, they have to pay more, As
sellers of agricultural products they
have to sell their products at a very
nominal price. There is no guarantee
of remunerative price for their pro-
ducts, like tobacco, sugarcane, cotton,
jute and other cash crops. They are
being fleeced by the money lenders
as well as by the big industrialists.

Sir, what is the state of our rural
economy today? According to the
Economic Survey, out of Rs. 1500
croreg advances by the Bankg ity the
rural areas, Rs. 1200 crores have gone
to big farmers and kulaks, The poor
and landless peasants who constitute
more than 80 per cent of the rural

population could hardly get Rs. 60
crores, whereas one per cent of the
rural household account for 20 per
cent of the rural assets.



&

259 Finance

[Shri Anandgy Pathak]

Sir, out of 650 million population
of our country 80 per cent live in
rural areas ang 70 per cent of the
tota] population are Iliving below
poverty line, who have ng purchasing
power, no means to make both ends
meet. Hardly 10 per cent can afford
to purchase the industrial goods, That
js why there is stagnation in the
production of our -industrial goods,
and the problem of unemployment is
mounting and it has crossed the
figure of 10 crores in rural and urban
areas, Although in their figures they
say that there are only a few millions
unemployed who have registered
their names with the employment ex-
thanges, but actually there are thou-
sands and thousands of such unem-
ployeq youths in rural areas who
cannot go to the employment ex-
change ty register their names. They
have not been accounted for. There-
fore, the number of unemployed
comeg to more than 10 crores in our
country. Unless you carry out basic
lang reforms and imprpve the pur-
chasing power of the ruyral masses,
you cannot bring about radical and
basic changes, both in agriculiure as
well ag in industry. But instead of
doing this, your action ig setting the
rural population againgt the urban
 population. You are irying to gain
from this,

Another very dangerous feature of
our economy is the increasing rate of
inflation which has gone up to 5.4 per

cent from 2 per cent immediately
after the Budget was presented in
Parliament. But the bureaucratic

machinery of the Government denies
it as they have no touch with the
common people and they Jo not mix
with the common people. This is the
result of thig deficit Budget.

Another regson for this deficit
Budget is circulation of black money,
According to the Wanchog Commis-
sion, the circulation of black money
was Rs, 10 thousand crores in 1970,
which is gwallowing every year at
the rate of Rs. 1400 crores. That is,
by now it might have gone up to
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more than Rs, 20,000 crores. So this
is the position, But they cannot do
anything, they cannot touch them.

I woulq like to draw your attention
to another unwelcome feature of the
Budget. You have proposed to re-
duce the rate of {ransfer of money
from the Centre 10 the States from 40
per cent in 1978-79 to 37 per cent in
1979-80. I strongly oppose it and
demand that the States’ share should
be increased. Many of the States
have been demanding more powers
and financial and administrative
autonomy and they have been de-
manding 70 per cent share for the
States.

Only a few days back I saw in the
rewspapers that the Central Govern-
ment ig thinking in terms of pruning
the State Plans on the pretext of
States’ failure to raise the resources.
When the Central Government has
tapped all the resources of the States
upto the throat, how do you expect
raising of more resources by the
States? 1t is not possible and it is
absurd. You have also stretched
your hands to snatch away the right
of levying surcharge, which we dis-
cussed here yesterday. You have
snatched that power of the States and
this is detrimental to the interests of
the States. When you are spending
money in the interest of multimillion-
aires, ang kulaks on the plea of in-
centives for export ete. why don't
you increase the States’ share? That
is a very pertinent question.

You are talking about giving relief
to the small industrialists. But you
have imposed a discriminatory rate of
excise duty on tea plantations. Let
us take the example of West Bengal
In the district of Darjeeling, which
produces the very famous tea, the
Central Government has imposed ex-
cise duty of Rs. 1.25 per kilogram of
tea, whereas in the plains area of the
same district, it is only 25 paise per
kg. and it is only 50 paise per kg. in
the neighbouring district of Jalpai-
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guri. Why should there be such dis-
crimination? I am not pleading for
the big plantations, but the small
planters, small owners are suffering.
They are repeatedly demanding that
the Government should remove this
disparity, but the Government is
silent, Therefore, I demand that the
disparity should go and the excise
duty should he equalised for all the
regions of the same State.

Lastly, T would warn the Govern-
ment that if they fail {o bring about a
radical change in their economic
policy, whatever little you have done
in the restoration of demaocratic rights
and freedom, that is bound to meet its
doom, and whatever confidence you
are enjoying of the democratic-minded
people will go away. Your present
economic policy will provide for the
re-emergence of authoritarianism in
the country. Therefore, you have to
think very seriously, otherwise what-
ever little remains in the political
field as well as on the democratic
rights will vanish and autocratic
forces will come.

With this warning I conclude my
speech. I thank you very much.
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SHRI K. L. N. PRASAD (Andhra
Pradesh): Sir, the Budg:t this year
i indeed very discouraging {rom
every angle. The deficit of Rs. 1,350
crores i too large a deficit, which
would only lead to fur her inflation
and further price rise. After the
presentation of the Bvdget on the
28th February, the prices; of all com-
modities have risen high and the
plight of the common man has be-
come more difficult.  Sir, the reduc-
tion in the rates of income-tax has
resulteq in higher collec‘ion of taxes.
Experience has also proved that a
higher rate of taxation could only
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lead to evasion of tax and prolifera-
tion of Llack money. Why not we
take realities into account instead of
playing il the time to the galleries?

Sir, the surcharge on income-tax,
which started with 5 per cent,
has now increased to 20 per cent, inclu-
ding the increase of 5 per cent this
year. This is really not warranted.
This amounts to an increase in the
tax itself from the point of view of
the tax-payer. By increasing the
surcharge, you wanted 1{o deny the
States their due and legitimate share.
The Central Government wants to
play a fraug in this respect, both on
the tax-payer as well as on the States.
This is not fair and it deserves re-
consideration by the Finance Minister.

Various other taxes have been levi-
ed ang they are like the last straw
on the camel's back. The tax bur-
den on the ¢common man has increas-
ed beyond, all proportions, Price
stability is very important from the
point of view of the poorer sections.
The Government has miserably failed
in this regard. The Budget propo-
sals, it was said, carrieg concessions
to the farming community. The little
concession given on fertilisers and ag-
ricultural implements was offset by
the increase in the prices of petroleum
products and other jtems and the
increase in the transport costs. In
the end, it remained only a notional
concession given to the farmers, And
Sir, it was felt that this was the
first time that some concessions were
given to the rura! greas.

PROF, N. G. RANGA (Andhra
Pradesh): Sir, we will rise at 6’0
Clock, I hope.

THE VICE-CHAIRMAN (SHRI
SHYAMLAI, YADAV): Let uys see.
There is one more speaker. Mr Pra-
sad, please continue,

MR

SHRI K. L. N. PRASAD: Another
major problem which the country is
facing today is the unemployment
problem. What is it that this Gov-
ernment has done so far in thig re-
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gard, excepting the Prime Minister’s
announcement that the problem would
be solveq within 10 years? Already
two years have passeq after this Gov-
ernment came into existence. To what
extent has this problem been solved?
The answer, in short, is nothing. I
agree it is a clossal problem, difficult
for anyone to solve in g short time.
But what efforts were made, and what
are the steps that are taken to miti-
gate this problem?

Sir, it is paradoxical to note that,
on the one side, millions and millions
are unemployed and are prepared to
work for one square meal a day and,
on the other, people working in several
private and public undertakings even
in the category of peonis, drivers and
sweepers are getling salaries rang-
ing between Rs. 500 and Rs. 1,000. In
some cases, it is even higher, But
they are also not contended and want
to go on strike, Therefore, in a poor
and  developing country like ours,
there should be 5 national wage po-
licy. Until this is done, undesirable
conditions are bound to continue.

Now, I woulq like make ; mention
about the shortage of industrial raw
materials. Sir, it is common know~
ledge that industrial activity revolves
around core  products, the spin-off
producing much required earnings
from industry. The industrial cli-
mate in the country and in the State
of Andhra Pradesh in particular, is
getting  clouded due to continuous
shortage of some of the core products
like steel, cement ang coal. Steel is
required at the construction stage as
also as raw material in many of the
industrial units. Coal provides en-
ergy resources in powers plants, in-
dustrial boilers and foundries. Cem-
ent is used in initial industrial ac-
tivities for construction. It is very
unfortunate that ahl these three es-
sential invuts of industry have been
in short sunoly in our country threat-
enine to bring the wheels of industry
to a stand-till.

Our State of Andhra Pradesh al-
one required, as per the most realis-
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tic estimates, 5,700 tonnes of  steel
at the end of 1978 as against which
only 16,000 tonnes of steel was made
available. This is hardly 23 per cent
of the total requirement, Cement
requirement of the State in 1978 was
of the order of 28 lakh tonnes, but
availability allotted was only 17 lakh
tonnes. It would be paradoxical that
a coal producing State like Andhra
Pradesh with its State-owneq Singar-
eni Collieries has to complain of short-
age of coal But it is a fact that
industries in the State are either op-
erating with precarious low stock of
coal or are closing down for short
spells due t}g‘T"coal stock-out.

There are about 1650 units which
have registered themelves with the
Directorate of Industries for allotment
of steel. Their total requirement is
about 57400 tonnes, about 60 per cent
of the units require steel between 5
and 99 tonnes per annurn, The State,
industrially speaking, is now in the
takeoff stage. There are as many as
150 medium and large scale in-
dustries under implementation in-
volving an outlay of Rs. 930 crores.
Similarly power programmes, dairy
projects, pumps manufacturing under
public health programme are being
taken up in a large scale. Conse-
quently there is a great demand for
structurals and other items like agri-
cultural implements, trailers, etc. Al
these units get affected for want of
steel. There is an urgent need toin-
crease the allocation of steel to the
State so that the State would be able
to sustain the industrial activity. It
is understood that Government is im-
porting 2 million tonnes of steel this
vear. A need-based wmllotment to the
State will help the industries in the
State.

Increase in oil price in the early
"M0s has led to the development of
many industries which rely on coal
for their energy resour es. But the
cripnling coal shortage has had its
concomitant effect on industry. Al-
though Andhry Pradesh accounts for
10 per cent of the nation’s coal pro-
duction, it is passing through a crisis.
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A combination of non-supply of wag-
ons and allotment of available wagons
to distant places by which industries
in the State are being deprived of the
facility of transporting their coal re-
quirements from Singareni Collieries
by rail. Only about 25 per cent of
the coal required by non-prierity in-
dustry is being moved by rail wagons
compelling the industries to get
their balance requirements by road
at more than four times the freight
cost involved in the movement by
railways. \ BT

There are about 185 foundries re-
quiring BP hard coke ang which are
completely depdendent for their sup-
plies from collieries in the Eastern
belt. While there seems to be plenty
of BP hard coke in the Fastern Stat-
es the distribution of the same is in
such a way that the State ig starved.
The annual requirement of the State
has been 48,000 tonnes while the avail-
ability has been just about 12,000 ton-
nes. In fact there are instances
where the Joint Director (Transport)
does make an allocation of wagonsbut
the actual availability is far lower.

The shortage of cement at all-India
level as estimated to be over 3 mil-
tion tonnes, of which the State alone
faces g deficit of about 1 million ton-
nes, which includes its requirements of
cement in major and minoy projects
house construction and industry. The
per capita consumption of cement is
30 kgs in India which is far below
the level observed in many develop-
ed countries. Consumption is ex-
pected to rise during the next decade.
The country has plentiful resources
of limestone and cement machinery
manufacturing capacity. Thus, in
spite of favourable demand, availabi-
lity of raw material and technology,
the rate of growth in industry has
been tardy. On an overall analysis,
the pricing policy of cement seemsto
be the major hurdle in the growth of
the industry. The operating profit
plus interest to net assets ratio has
been lower in cement industry when
compared to all other industries ac-
cording to Reserve Bank of India
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data.  Similarly, operating profit plus
interest to net sales have also been

considerably reduced in the cement
industry.

The two products, that is, steel and
coal have a certain relationship in
their problems. One of the factors
contributing to low production of steel
is non-availability of coal. The solu-
tion for coal gvailability lies in prop-
er transportation by wagons, and bet-
ter wagon management, The policy
in wagon mangement should be equit-
able to both short and long distance
consumers, The problem facing the
cement industry ig slightly different in
nature, that of equitable return for
investment which is necssary for the
development of industry as a whole.
There is also scope for better utilisa-
tion of existing cement production
with greater planning in the distribu-
tion system. There are instances
where cement from Uttar Pradesh,
Madhya Pradesh and Andhra Pra-
desh have criss-crossed due to lack of
planning in allotment.

Sir, the Government should take
note of all these factors into con-
sideration angd see that proper plann-
ing is made so that the wheels of
industry are kept running and proper
conditiong created for the establish-
ment of more anq more industries,
thereby creating greater employment
potential and thus solving this vast
problem at least fractionally.

Here, I would like to mention
about the concession announced by
the Finance Minister in respect of
capital gains tax, in the sale of urban
land, First it was withdrawn at the
stage of Budget proposals and 1t was
again reintroduceq in a  different
shape and form. In my opinion, this
concession in its present form would
only help the rich, but not the mid-
dle class people or commoners. The
capital gains now derived out of the
sale of assets are expected to be in-
vested in the rural sector, in securi-
ties which are likely to be issued
shortly, This investment yields only
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seven and half per cent interest and
that too for a period of seven years.
This really does not help the middle-
class people. It would only help
the millionaires Wwho are having
plenty of money which they do not
require every day, They can afford
to invest in these bonds and they
can wait for seven years to fourtecen
years, If a person whg has a small
house or a small plot of land sells
his asset, he may get capital gains
to the tune of Rs 1 lakh or Rs. 2
lakhs, He will not invest this money
in these securities and wait for
seven years. It is a dead investment
so far ag he is concerned. This, in
my opinion, will not help common
people, but will help only millio-
naires. I think this requires reconsi-
deration by the Finance Minister.

Another matter that I wanted to
mention is about the criticisms of
which we have been reading of late
in the newspapers about Air India,
After all Air India is a public sector
organisation and a prestigious orga-
nisation built up over years. We
can certainly criticise them if they
commit mistakes. I am not trying
to  shelter them, But criticisms
should be healthy and baseg on
facts and figures, The Publjc Under-
takings Committee hag criticiseg and
censored some officials of Air India
occupying high places, Who are these
highly placed officials? They are our
own brothers, our own people. I
know some of them, They are very
good people and are really an asset
to this institution ~We have invested
about Rs. 13,000 crores in public
sector undertakings, And out of
these public sector units, Air India
is certainly one of the best organisa-
tions, It is a very well run organisa-
tion. In this context a few lakhs
of rupees have been spent on enter-
tainment. Ig it on the high side?
Ig it safe? You can always take
action against them. There are ways
anq meang of doing it. The Public
Undertakings Comrittee is expected
to go into the operations, into the
working, of the units, If I remem-
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ber rightly, in the recent past there
was a big uproar about the mainte-
nance of guest houses by some of the
public undertakings. If they do not
maintain guest houses, how can you
expect officers who are given an
allowance of Rs, 10 to Rs, 30, to stay
in a city like Bombay, Calcutta,
Madras or Delhi? It is humanly im-
possible, On the one side you expect
them to maintain their dignity, on
the other you do not want them to
maintain guest houses and give them
at subsidised rates, What ig this
policy? We  shoulg lay down a
policy. You say that the Air India
has spent enormoug amounts on en-
tertainment. Well if you talk of
entertainment, in Delhi itself...

SHRI U, K. LAKSHMANA GOWDA
(Karnataka): The Public Accounts
Committee is doing it in respect of
every establishment, They are mak-
ing such criticism ang they are de-
moralising the organisations and
their working, There is nobody to
check the Public Accounts Commit-
tee. Once something is said by the
PAC, this ig taken as a gospel truth.

SHRI K. I, N. PRASAD: What I
would like to say is this, Healthy
criticism we welcome, But in this
case, when you go through the news-
item, you feel bad about the whole
thing, This organisation is earning
a lot of money, Last wyear, if my
information 1is correct, Air-India
earned a profit of Rs. 30 to Rs. 40
crores, in an economy like this. You
compare the expenditure witn that
of any other in any other country.
Do not take countries like America,
Take any developing country, See
how it compares with that, Do not
be notional about it.

Some time ago, 1 think a resolu~'
tion was passed that in a Public
undertaking the entertainment allow-
ance should not exceedq more than
Rs. 2 I objected to this...(Inter-
ruptions) How can it be possible?
You cannot get even a cup of tea in
a 5-star hostel for Rs. 2 it will cost
at least Rs. 5 These factors will
have to be taken into considerations.
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These highly placed officers are only
ten or twelve in number, What is
this amount of Rs. 20—30 lakhg as
compared to what I have just men-
tioned? If they go over to any
foreign country, they can get as
much as three times the salary which
they are getting here. Should we
allow this criticism? This is not
correct. I am prouq to say that most
of the foreigners would prefer to
travel by Air India. Some airlines are
carrying only 40—50 per cent of their
capacity, whereag Air-India is carry-
ing almost 90 to 100 per cent load,
This is because of the imag: they
have buill. Therefore, 1 appeal 4o
thiss House that a proper view shculd
be taken in this matter,

Sir, in the ultimate analysis, the
Budget is very disappointing, We
have plenty of shortages—shortages
* of raw materials, shortage of so
many itemg of livelihood and of daily
consumption, Even oils we are im-~
porting, Everything under the sun
we are importing. At this rate, 1
do not think that vur foreign ex-
change will last long.

In the ultimate analysis, the Gov-
ernment has faileg to mainiain the
price stability and failed to resalve
the unemployment problem even
partially ~ Wherever you see, there
are strikes and lockouts. Every-
where there is industrial unrest, The
law and order situation is not pro-
perly maintained, We have seen
what has happened in Jamshedpur.
We have seen what has happened
elsewhere. Inflation ig increasing at
a very great speed and the plight of
the farmer who is producir, and is
the backbone of wour country, is
deteriorating. Considering all these
things, thig Government hag no right
to remain in power even for a day,
Thank you,
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THE VICE-CHAIRMAN (SHI
SHYAM LAL YADAV): Yes, M
Sahu,

SHRI SANTOSH KUMAR SAH!
(Orissa): Mr, Vice-Chairman, Si
I am grateful to you though it is th
fag-end of the day when you hav
given me the opportunity to speal
something on the Finance Bill, Sir
this Budget Appropriation and th
Finance Bill relates to the fisca
policies of the Government of Indi:
ang determines the fate of millions
of people of this country today.

Sir, if we analyse the Finance Bill
today, 1 woulg like to start from the
last part. In the booklet that they
have provided, the author of the Fin-
ance Bill and the Deputy Prime
Minister, who is in charge of Finance,
and who poses himself to be a rural
economist, or economist with a new
vision, hag boasted that he has tried
to give new rural orientation to the
Budget. Sir, I humbly submit be-
fore you that this rural orientation
is not new today  These schemes
have been taken from the Five Year
Plans. If you would remember, the
First Five Year Plan Jlaid great
stress on the increase in food produc-
tion,

THE VICE-CHAIRMAN (SHRI
SHYAM LAL YADAV): Mr Sahuy,
you may continue on Monday,

-

o FEd F FOAE F9 AW, 11 &
ax & foad wafmr & et &)

The House then adiourned
at twg minutes past six of
the clock till eleven of the
clock on Friday, the 4th May,
1979.
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